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UPPCB 

t:rogreaternoida@uppcb.in, /ÁA- 0120-4259329 

627NtiT-91 

M/s SDS Infratech-Led Consortium, 

NRI Commercial complex,, 
Plot No. GH-04/A, Sector-4S Noida, 

Gautam Budh Nagar - 201303. 

f¢y: HTO VIs zrT eghyu, f faarT 3togo HrT 437/2025 News Item Titled �CAG 

slams Greater Noida for allowing farmhouses on Hindon floodplain" appearing in The Times of India 

dated 18.08.2025 yRT 3TT fÍF 01.09.2025 34IGT # Hy 4| 

News Item Titled CAG slanms Greater Noida for allowing farmhouses on Hindon floodplain" appearing in 

The Times of lndia dated 18.08.2025 ftT 3IGT fÍ 01.09.2025 (yft Hoa) Hqt WEU 

Greater Noida West, G.B. Nagar qr o g0GH g GI yyfqru 3fefut 1 3HAtãll fh 

3. as fAfa qef HEHft (fotogo)/0aef HEHft Gt/qs (foctosto) 

7. eug HYI FH-01, Vill- Haibatpur, Greater Noida West, G.B. Nagar | o Ie yNUT d 

G.AEE Ranject 
Sir\NoticeLetter 

Pad docx 
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Annexure-1



UPPCB 

M/s Gaursons Hi-tech Infrastructure, 

LA:rogreaternoida@uppcb.in, H/hH- 0120-4259329 

Gaur Biz Park, Plot No-1, 
Abhay Khand II, Indirapuram, 
Ghaziabad - 201014. 

fyHTO VITY zfrT Horu, 

slams Greater Noida for 
dated 18.08.2025 YIRT 

2. 

News Item Titled "CAG slams Greater Noida for allowing farmhouses on Hindon floodplain' appearing in 

The Times of India dated 18.08.2025 Ë qRT 3IGT ic 01.09.2025 (ufc Hra) T H VEUT G 

Greater Noida West, G.B. Nagar yr f ÍGH qà GG yufgrfg 3ffui I 3gt f 

ufafetfa: 

fetas : 19)o9/2 

ft faargeH 3ogo iI 437/2025 News Item Titled �CAG 

allowing farmhouses on Hindon floodplain" appearing in The Times of India 

3TCRT fHIca 01.09.2025 3Yl H HI 

7. guG HT FH-03, Vill- Haibatpur, Greater Noida West, G.B. Nagar T hi Ie yru yd 

qufarur 

etter Pad. doc 

he 

far 
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UPPCB 

H:rogreaternoida(@uppcb.in, 1/G-0120-4259329 

M/s Gaur Sons India Pvt Ltd, 
Gaur Biz Park, Plot No-1, 
Abhay Khand II, Indirapuram, 
Ghaziabad -201014. 

19/09)25 

fq HTO I sRT 3fehrUT, fovt faaNeT 3toyo HT 437/2025 News Item Titled "CAG 

slams Greater Noida for allowing farmhouses on Hindon floodplain" appearing in The Times of India 

dated 18.08.2025 yRGT 3TGT IC 01.09.2025 34yIT Hqoy |I 

News Item Titled "CAG slams Greater Noida for allowing farmhouses on Hindon floodplain" appearing in 

The Times of India dated 18.08.2025 qifrT 3HIT fic 01.09.2025 (yf H) I Ht UgUT crt 

Greater Noida West, G.B. Nagar y 4 a0GH GÀ À qafqruirg faf-yi HT 3HAGgI fo 

7. Yqug HGI FH-02, Vill- Haibatpur, Greater Noida West, G.B. Nagar o| z IT yRur ya 
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Annexure-3



foreftzort, 

faqy: HTO VIs BfT fearu, 1 fof fd sogo HO 437/2025 News 
Item Titled �CAG slams Greater Noida for allowing farmhouses on Hindon 
floodplain" appearing in The Times of India dated 18.08.2025 yrT 3TGI 
feiG 01.09.2025 34741i Hqg öI 

... This Original Application is registered suo-motu on the basis of the news item titled "CAG 
slams Greater Noida for allowing farmhouses on Hindon floodplain" appearing in The Times of 
India dated 18.08.2025. 
2. The matter relates to the illegal construction of farmhouses on the Hindon River floodplain 
permitted by the Greater Noida Industrial Development Authority (GNIDA). The article mentions 
that the area where these farmhouses were allowed to be made is a zone meant for natural 
conservation. The article further mentions that a CAG audit reveals that GNIDA facilitated tlhe 
development of farmhouse plots in prohibited areas, leading to environmental and regulatory 
breaches. The news item states that in 2011 GNIDA Iaunched the 'lnstitutional Farmhouses' 
scheme, followed by the Krishi Farmhouses' sclheme, botlh in violation of existing rules. As per tlhe 
article, these schemes, initially intended for temporary structures, gradually transformed into permanent houses, shops, and even polluting workshops. 
5. The Tribunal is also examining the issue of disposal of sewage and encroachment on the flood plains of River Hindon in Ghaziabad in the matter of Shri Krishan Kashyap vs. State of Utar Pradesh, OA No. 649/2023, which includes demarcation of flood plain zones. 
7. Hence, we implead the following as respondents in the matter: 

i. Greater Noida Industrial Development Authority, through its Chairman, Plot No. 01, 
Knowledge Park-04, Greater Noida, Gautam Budh Nagar. 
ii. Uttar Pradeslh Pollution Control Board, through its Member Secretary, Building. No. TC-12V Vibhuti Khand, Gomti Nagar, Lucknow. 
iii. Central Pollution Control Board, through its Member Secretary, Parivesh Bhawan, East 
Arjun Nagar, Delhi. 
iv. District Magistrate, Gautam Buddh Nagar, National Informatics Centre Collectorate 
Surajpur, Greater Noida. 
v. National Mission for Clean Ganga, through its Director General, Ist Floor, Major Dhyan 
Chand National Stadium India Gate, New Dellhi. 

8. Issue notice to the above respondents for filing their response/reply by way of affidavit at least 
one week before the next date of hearing. If any respondent directly files the reply without routing 
it througlh his advocate then the said respondent will remain virtually present to assist the Tribunal. 
9. List on 14.10.2025 along with OA No. 649/2023. 

20-2() /24 /2020 fi# 28.12.2020 HT HoiH 3O9O VINg HI () 
3Ez19T, 2020 (3OHO 3JI<I HA-22 H{ 2020) YE Boca fa GOIO 
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3ef: 

1577/y-1-2020-1-1 fGiE 30.12.2020 TT 3tefrcs fdoRI 3/-PTH-3 GINI UHIGI HAI 01 /77-3-21-48(y)20 fei# 11.01.2021 G foI È| 

yatgra rilgd ñ 3TqYcdI ztt Á qT yRtuI3d l built-up area 5000 sq. 

NIYT T�I fea g MGTUT Individual Plot HI faccs vfru 5000 qÍ 0 

ed 
(ErT 44) 
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UPPCB 

$4 : 
rogreaternoida(@uppcb.in, 

ot4/$H- 0120-4259329 

M/s SDS Infratech-Led Consortium, 

NRI Commercial complex,, 
Plot No. GH-04/A, Sector-45 Noida, 
Gautam Budh Nagar - 201303. 

Tq94: HTO VIT 3fta ayU, ft aRIH 3ÌOgo HT 437/2025 News Item Titled "CAG 

slams Greater Noida for allowing farmhouses on Hindon floodplain" appearing in The Times of India 

dated 18.08.2025 yRT 3TT i 01.09.2025 34IT H 4| 

qyT GyRIT fago gH Hrfgs y yaja 761/HOvOo-91/2025 f-5 19.09.2025 

fRTT 3toro HI 437/2025 News Item Titled "CAG slams Greater Noida for allowing farmhouses 

on Findon floodplain" appearing in The Times of India dated 18.08.2025 yfrT 3T¢T fI# 01.09.2025 

Greater Noida West, G.B. Nagar q plf sÍgH gà GI À yyfqrus afyAÌ I 3HCB f 

GAEE Ranicet 
SirNoticeLetter 

Pad docx 

7. Hqug HT H-01, Vill- Haibatpur, Greater Noida West, G.B. Nagar T e fu va 

(faor ) 
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Annexure-5   





UPPCB 

M/s Gaursons Hi-tech Infrastructure, 

Gaur Biz Park, Plot No-1, 

rogreaternoida@uppcb.in, oT/oRH- 0120-4259329 

Abhay Khand II, Indirapuram, 
Ghaziabad - 201014. 

Iqe: IO VI zRT ytoU,. fo aa 3too HI 437/2025 News Item Titled "CAG 

slams Greater Noida for allowing farmhouses on Hindon floodplain" appearing in The Times of India 

dated 18.08.2025 yRT 3RNI IE 01.09.2025 39TT Hee 4| 

p4T G4lT fagto H Aufy y yais 761/0iotto-91/ 2025 f4F 19.09.2025 

H fduRIT 3TOO HGI 437 /2025 News Item Titled "CAG slams Greater Noida for allowing farmhouses 

on Hindon floodplain" appearing in The Times of ndia dated 18.08.2025 yRGT 3TGT fHIG 01.09.2025 

H917 I 30R T 3TOYo HÊ Hej nyi y ofT gug HUT FH-03, Vill- Haibatpur, 

Greater Noida West, G.B. Nagar yy 4 giGH gÀ G À qyfgru HefyHÌ T 34dBI fH 

341NY 

7. guG HU FH-03, Vill- Haibatpur, Greater Noida West, G.B. Nagar | i Ie RT yd 

GAEE 
Ranieet 

SirNotice/Letter 

Pad. docx 

(fdara f) 
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UPPCB 

M/s Gaur Sons India Pvt Ltd, 
Gaur Biz Park, Plot No-1, 

ta i rogreaternoida@uppcb.in, r/t- 0120-4259329 

Abhay Khand II, Indirapuram, 
Ghaziabad - 201014. 

faqy: 0 wg ztT sfrarot, feot faaRIET 3hogo iT 437/2025 News Item Titled "CAG 
slams Greater Noida for allowing farmhouses on Hindon floodplain" appearing in The Times of India 
dated 18.08.2025 nRd TRI f0S 01.09.2025 49IT à HqP ÀI 

feT 3TORO HI 437 /2025 News Item Titled �CAG slams Greater Noida for allowing farmhouses 

on Hindon floodplain" appearing in The Times of India dated 18.08.2025 fRT TÈ fEis 01.09.2025 

Greater Noida West, G.B. Nagar y bl4 a0H g GH À yafarur� efy T 3HABI fo 

3 

7. YRguG HYI FH-02, Vill- Haibatpur, Greater Noida West, G.B. Nagar o MIe Ru 

G:AEE Ranject 
SirNotice/Lctter 

Pad.docx 

(rof) 
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